Dated this the 17th day of August, 2017.

BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

- C.P. (I.B) No. 70/7/NCLT/AHM/2017

Coram: .' . : Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 17.08.2017

Name of the Company: ~ Oarsman Credit Pvt. Ltd.
' V/s. '
Anil Ltd.

Section of the CompahiesAct: Section 7 of the Insolvency and Bankrupcy
. Code _ . - -

5-NO. NAME (CAPITAL Lsm)w
1 NAYASHA QotaRiA AV . RFFu CJCM’( (Masba

2. NI=ARG ‘bEsAI Apvocate  RES PONDF“T - M’%_a ;

ORDER

Learned Advocate Ms. Natasha Sutaria present for Financial Creditor/ Applicant.
Learned Advocate Mr. Nisarg Desai i/b Nanavati Associates present for Respondent.

Objections not ﬁled. '

Heard arguments of Leamed Counsel for Applicant and Learned Counsel for
Respondent. '

Order reserved. - - o
oo 5 (i
BIKKI RAVEENDRA BABU
MEMBER JUDICIAL




